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In The Central Administrative Tribunal, Jaipur Bench, Jaipur 

__ ____,. ____ R_-._K_. M_e_e_n_a ___ Versus_u_._o_._ T .... _&._Dr_s_·-~~-----

Date of Order 

1J.4.93 

1 

Orders 

Heard. ~.P. is allowed. D.A. 11~/93 ia restored 

to its original position. The D.A. be listed 

for admission on 36.4.1993. The MP stands disposed 

of accordingly~ 
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